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Export (Quality Control and
Inspection) Rules, 1964.

(ii) A copyof the Review (Hindi
and English versions) by the
Government on the working
of the Export Inspection
Council and Agencies for the
year 1980-81.

[Placed in Library See No. LT-

3825/82] :

12.16 brs.

PUBLIC ACCOUNTS COMMITTEE

EIGHTIETH AND EI1GHTY-FIRST
REPORTS

SHRI SATISH AGARWAL
(Jaipur) : Sir. I beg to present the
following Reports (Hindi and English
versions) of the Public Accounts
Committee : —

(i) Eightieth Report of the Public
Accounts Committee on
Action Taken by Government
on the recommendations
contained in their Twenty-
eighth Reporton M/s. Inter-
national Computers Limited,
U. K.

(i) Eighty-first Report o the
Public Accounts Committee
on Action Taken by Govern-
ment on the recommenda-
tions contained 1n their
Forty-cighth Report on
National Council of Educa-
tional Research and Training.

COMMITTEE ON PUBLIC
UNDERTAKINGS

THIRTY-SEVENTH REPORT
SHRI RAVINDRA VARMA

(Bombay North) : I beg to
present the Thirty-seventh Report
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(Hindi and English versions) of

the Committee on Public Under-
takings on Action Taken by Govern-
ment on the recommendations
contained in their Sixteenth Report
on Damodar Valley Corporation .
(Ministry of Energy--Department of

Power).

12. 18 hbrs.

CALLING ATTENTION TO
MATTER OF URGENT
PUBLIC IMPORTANCE

REPORTED SHUT-DOWN OF BHARAT
PETROLEUM CORPORATION REFINERY
AT BOMBAY OWING TO LEAKAGE IN
ONE OF ITS FURNACE TUBES

SHRI B.V. DESAI (Raichur) :
Mr. Speaker, Sir, I call the attention
of the Minister of Petroleum, Che-
micals and Fertilisers to the following
matter of urgent public importance
and I request that he may make a
statement thereon :—

‘“The reported shut-down of
Bharat Petroleum Corporation Re-
finery at Bombay owing to leakage in
one of its furnace tubes and the
action taken by Government in the
matter.”

THE MINISTER OF PETRO-
LEUM, CHEMICALS AND FER-
TILISER (SHRI P. SHIV SHAN-
KAR : Sir, the Bharat Petroleum
Corporation Refinery in Bombay
had to be shut.down on March 31,
1982, on account of a rupture in the
furnace tubes of the crude distillation
unit that was noticed. Action was
immediately taken to mobilise the
requisite expertise and equipment so
that the work of repairing the damag-
ed tubes could commence as soon as
the furnace cooled down. These
repairs commenced on April 3, 1982.
All possible steps are being taken to
complete these repairs in the shor-
test possible time to restart the
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refinery at the earliest and it is ex-
pected that this should be possible
in about two weeks’ time.

The Bharat Petroleum Refinery is
and will continue to be operated with
every possible care.

Action is also being taken to meet
any shortfall in the availability of
essential petroleum products.

12.20 hrs.
[MR. DEPUTY-SPEAKRER in the Chair.]

SHRI B.V. DESAI : Mr. Deputy-
Speaker, Sir, the Bharat Petroleum
Corporation Refinery was shut-
down on 31st March and, as per
the statement of the Hon. Minister,
it may take about two weeks time
to get it repaired and put into
commission.

Whenever this august House or
the public at large 1n India read
such news items and find out the
facts which concern the petroleum
products and the crude, that creates
a little sensation because crude and
petroleum products are the items
of great importance for our national
economy. I am very happy to know
that there is no sabotage or any
such thing in tlis, asis reported.
But then paiticular care for main-
tenance ought to have been takenin
this regard. Otherwise, there was no
necessity, no reason, tor thisto be
closed down. In fact, it is being
said that the repaus will not be
completed within about two  weeks
as it is envisaged and that it may
take more time also.

The end products of the Bharat
Petroleum Refinery are HSD and
kerosine which are of common in-
terest and the consumption is by the
lowest strata of our society. Any
shortage in these products will be
felt very severely and very acutely.
The Hon. Minister has mentioned
that action is being taken to meet
any shortfall in the availability of
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essential petroleum products. What
action is being envisaged is not
mentioned. From the reports in
the press we find that some Bom-
bay High crude is being commis-
sioned for this purpose, about 2.5
lakh tonnes and that a tender 1is
being floated.  Secondly, some
import is also being envisaged. I do
not know whether these are the
only alternatives or there are any
other alternatives that the Govern-
ment is thinking of in this
direction.

Apart from this, whenever there
is this type of closure of refinery,
it gets added importance because of
the background of crude consum-
tion and production of petroleum
products in our country and for
the economy of our country. In
this connection, apart from the
action being taken in the matter of
shortfall, how they are going to meet
the shortfall, 1 would like to know
what steps they are taking in regard
to the non-recurrence of such inci-
dents. In this context, I would
like to know from the Hon. Minister
what was the total consumption of
crude in owr country during the
last year and with 10 per cent added
consumption what will be the cons
sumption this year, in 1982-83.
Although it is not connected with
this incident, none-the-less the

Hon. Minister will be able to
tell this House when exactly, if
not exactly, at least the prob-

able-year when we are going to
be become self-sufficient in crude.
This is one of the most 1mportant
items in our country and we are
spending about Rs. 5,000 crores to
Rs. 6,000 crores by way of foreign
exchange on Iimports and exports
for this item. It is very vital and
the Government of India very wisely
increased the financial allocation in
the Plan and they are taking all pos-
sible care.

We very
reports that

recently read some
Bombay oil wells
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became sick and this happened so
early in the course of 1 or 1-1/2
years. When the people read such
reports of distress, they become very
sensitive about it. Therefore, I
request the Hon. Minister to inform
the House what steps the Govern-
ment is taking to see that we become
self-sufficient in crude production

also.

These are the few questions per-
taining to this Bharat Petroleum
Corporation and others.

THE MINISTER OF PETRO-
LEUM, CHEMICALS AND FER-
TILIZERS (SHRI1 P. SHIV SHAN-
KAR) : I only regret that the
Bharat Petroleum Refinery had to
be closed down temporarily for the
purposes of carrying out the repairs.

These shut-Cowns do take place
from time to time not only with re-
ference to this refinery but with
reference to the other refineries
also.

It is true that certain shortages
occur because of the shut-down of
this refinery and this shortage could
be off-set not only from the imports
that the Government would under-
take from time to time, but also
now with the new development of
the Mathura refinery which is com-
missioned upto roughly 609 of its
capacity.

Therefore, Government on their
part have already taken steps and
will continue to take steps with re-
ference to getting over the shortages
that might occur from time to time
in contingencies like this.

On the question of swapping, it
is not as though that swapping is
becoming necessary merely because
of the shut-down of this refinery.
In the ultimate analysis, 1t is the
question of getting the middle dis-
tillates from the crude olil.

B.P.C.R(CA) €

So far as Bombay crude is concern-
ed, from this crude, we have not been
able to get much of the lubricating
oil as also the bitumen and certain
other middle distillates in the inten-
sity expected.

Notwithstanding the fact that we
might get the Bombay crude and
notwithstanding the fact that the
Bombay refinery might function,
still the swapping becomes necessary.

The necessity of swapping is
because of diverse circumstances.
The shutting down of Bharat Petro-
leum Refinery has also had its effect
on swapping. 1 do not rule out this
fact, But this alone cannot be the
sole cause for the purpose of swap-
ping.

On the question of the total con-
sumption of the crude which has
been raised by my Hon. friend, that
may not be directly concerned with
the matter that has been raised in the
Call Attention, yet so far as the year,
1981 is concerned, the demand in the
country was to the tune of about
31 million tonnes of crude out of
which we had to import nearly 15.5
million tonnes.

AN HON. Me:MBER :

AN Hq¢ Roughly
13.5 million tonnes.

_SHRI P. SHIV SHANKAR: A
little over that.

As regards the year, 1982, the
demand 1s likely to be 35 million
tonnes of crude oil and the produc-
tion 1n the country is likely to be 20}
million tonnes. This would be
roughly about 60 per cent so far as
indigenous production is concerned
and the import is likely to fall by
another ten per cent roughly. There-
fore, the import will be only about
40 per cent. [I'his will be the broad
gpectrum,
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MR. DEPUTY-SPEAKER : Mr.
Madhukar.

[At this stage, a person from the
Visitors® Gallery shouted some slogans

and threw some leaflets on the floor of

the House]

SHRIL RAJESH PILOT (Bharatpur):

It is becoming a joke every day.
Cant’s you take strict action on this?
The political parties say...

o @eaad fag (Far): A 0F
garaT fFaT o7 T@r § Sy W gl
gl | Fq TF TAXT gH TCRT Fd &
gFa 8?

SHRI RAJESH PILOT: Last time
the political parties said that they had
no connection with them. But after
three days there was a statement from
such and such Party in their support.
Please take action on this. Every
time you tell us to keep quiet. At
least for the sake of maintaining the
dignity of the House, if for nothing
else, please take action.

MR. DEPUTY-SPEAKER : Mr.
Madhukar.

wt was e wgwe (A
g dg FTATAT JIT § Iq WG GO
¥ qfed FAgT @19 AgE & wwrA H ag
saed faar a1 fe fgegeara d dar & an
g0 TAFRTAAT FIATAT AT | T FRAFRT
fagewt & w371 a1 fF fgegeam & os-
gq ae g & | Mfamg qw & w0t A
FgIaar @ w1 A o gH A9 &
FENFATT & a1 § qq1 97 91 1 "I
AR ®gA & wgaT fgrgeamm
siaeqFarHl &1 g5 gfaga aa  ggt
A ¥ @Y IqAsy g | AT F HT Al
WX Wad G § Iq F HIOwT gATA
g U A faRat gar 1 @
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g STaT.§ | 39 aTed A AT H FF
TEASI 44T 7 §) 9g X@AT WA FT FAww
oIt gz @Y &1 wagd g 1 foge
ag AMHT FA9F g IJaAr g gArw
&1 gg o U<y gfa § 1 aA S
qaqg fear g 9@ H gy &d 9w A
qar€ 78 &1 o g A qqnar §
fe zga & wz oIy § @ & fHaAl
ast awfa g€ & AT w@Hl AF-31%
FA F fogar gug a0 WX fHaq
ferdggas & ax ¥ fue wm
AT ? WTIN FYT &Y QY sgFeqT ®Y
2 feg@ axg ¥ gearg wfasg ¥ 7
9c g7 IA% g &) gENTIATT FH @
STd aTfd zg@ FTIEg Fed F1 AR
gaw?

F.P.Evud, § qagd J FEAN § )
A AGA W @ 9Eg frA 9F ag
T+ A1 @1 | "o gfgwifat @ saw
gAATAT | AFZI WX qAGHE ¥ qT
gvaeg AYY TE W A9z F a9y
g & @& faq oT |y & W E |

qtS 9T IT FT IFE gre A7 L
& G A Y AT TGN G W@T & | TS
gaad ¥ gur g, g a16 fear ¥
w1aT § | 59% faq A war FI@ & ?

HOWT WX . OF. . F N A
AE 2, 9T FHI F1 U FA T AW
¥ & sqaedr FE AT @ & 7

ot qYo fra wHT :  Iyremer oY,
Sgt a® &Afq &7 G § FEFHT TLATT
I @ a<h giiwa fagqr § 99 a®
fs 2 a0 ¥ @ Rdgea ) s
ag g gfeww § 6 ot afa gd
B fmadag qur & ag feed
fer & faae @ awar § 2 wgwma §
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fis 15 faa & wag ag fdad g
avg & fed smad | e g gar
fe awgaag ox @9 AT ot g &
TRl ? H ag fAagT FTAT Fgar g fF
wigt a5 fowraady &1 graw & AH-
Y 18 ¥ 24 udlH F wWET TH
wqar QO fRergady aq  F3F ra &
q Jig ) oA § WX FE HE F
a foT fegrgqd st s ge fear
SET &1 AAT FIE F TH & A
A 93 a1 I9&! qfT a1 qIEA B
Qi § | AfFT g9F QA arw w6
Q¥ gxFaeiad ®T 9@ & faaar q9g
g T F A fewrgad &1 a= F@ 6
WET  gar g | W Jgi I g9
FeRrgad &1 geae § gad) eaigT <4q
Fatgudr ar € g @ fEwew &y
gufaat 7 fag ga fomgad & afes
@0 fRemgada & @ gAg-a97 9
gt wr @ & 1 I fgg & fqo
frarga<r &1 a7z o strar @ &

A ® THAEAT T T®A  HAAG
qIET A IB0A1 | YW ¥ 3@ fzT ggh
Aagd & frasefesss faer @ #9 gw@
%7 fF 93T Ga9Hz & gra 93 A
&1 qAqHz w7 W s faar § &
Ag AT TW AGA FT 3K IT & FI%
g9 fe«r & | w3t aF exfaw  an
G g AT ag Y Fg faar ag @
TR TG fF gz Regad a1 g,
wfen geafas grama & @ carfar 1
WEW ¥t § | g fafea fefeeaza
®F ®H) T IGFY a5z § W @i
FI AT TS & |

q gHAdT § 91 T7A1 FT T A919
¥ fEar

SHRIR.P. DAS (Krisbnanagar): As
far as I have understood, the prob-
lem that has arisen out of the closing
down of the Bharat Petroleum
Refinery at Bombay is due to bad
industrial relations. 'this was not
the first time that it has been shut-
down. It was closed down on 15th
January of this year and was restart-
ed on 28th January and after that
the operating capacity - fell down to
609 of the rated capacity of the
refinery. To my mind this happened
because of the strained relatiors
between the management and the
workers in this refinery like many
other refineries. | here was a long-
standing labour problem in the
refinery and some sort of discussion
was also going on between the
management and the workers ‘Union’
but the management faild to arrive
at a settlement with the Union at any
time. I think it was due to the
adamant attitude of the management.
It is the prime duty of the manage-
ment to find out ways and means to
establish good relations between
the management and the workers’
Union. From the failure it was
evident that the management was
weak and inefficient in establishing
good industrial relations with the
Workers’ Union. So far as theindus-
trial relations are concerned, the
management was unequal to the
situation and totally faiied finding
out a settlement with the workers.
In view of this 1 would like to ask
two specific questions.

~ Whether Government is thinking
In regard to restructuring of the
project management which has long
been overdue in most of the refi-
neries under the Ministry ?

Secondly, I would like to know
how much Bombay-High crude has
been barterred away, if so, to which
country, and against which item?

- Was there any other alternative to

bartering away production of the
Bombay-High ? Is if not against the
national interests of this country?
These are my two questions which
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I think the Minister would kindly
reply.

SHRI P. SHIV SHANKAR : Sir,
the work had stopped on the 15th
of January 1982. [he refinery was
totally shut down upto 27th January,
1982. From that day on, it had
been working to its seventy per cent
capacity because of those who manned
the units with the assistance of some
others. It would be very difficult
for me to go into the details in this
Calling Attention Motion about the
differences in the demands that have
been put forth by the workers. But,
having myself gone into detaisls, it
is very difficult for me to agree with
my Hon. friend that the management
has taken a very adamant attitude.
On going through the problems, 1
found that the management had
been taking a very flexible attitude.
The demands have been pitched so
high by the workers that 1t is very
difficult to concede as these will
create more problems than otherwise.
He has asked a question with
reference to the restructuring of the
management. [ have not, as yet, felt

in any form, the necessity of radically

restructuring the  management.
Actually I have not been able
to gauge what exactly my friend
meant by restructuring of the
management. 1 understood it like
this. If he meant that there should
be,a total overhaul of it, I do not
think I felt the necessity of it at this
stage. My Hon. friend has asked
about the swapping of the crude.
He has wused the  expressing
‘bartering’. He having used it, it is
not possible for me to say in mone-
tary terms as to what is the money
involved for the purpose to Sway the
crude and what is the money involved
for the purpose of purchasing the
products in the bartering. I used his
own expression. It is difficult for
me to come Lo the conclusion from
the point of view of value. There
are four casgs of swapping that have
taken place so far. One was the
case of swapping prior to 15th

January 1982 ; the other is the case
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where the tender. notice was issued
prior to 15th January. I am saying
this because there should be no im-
pression left in this House that this
swapping process has been started
only after the complication that has
developed in the Bharat Petroleum
Refinery at Bombay.

It is from that point of view I am
saying. The second swapping was
effected earlier to the 15th January,
1982 in the sense that the tender
notice was issued earlier though, of
course, the entire thing materialised
after that date, The first swapping
was effected of 1 m. tonnes of
Bombay High curde with equivalent
quantity of Arab light and Arab
heavy crude oils in the ratio of 65 :
35 spread over from 1-1-1982 to
31-12-1982. That is because of the
fact that Bombay High crude does
not get the middle distillates of cer-
tain type in the quantum that is
necessary for us. Therefore, it is only
to off-set this necessity that the
swapping has taken place.

The second swapping was of 0.25
m. tonnes of Bombay High crude
with equivalent quaatity of mix-up
of Arab light and Arab heavy crude
in the ratio of 65:35. [Ihe third
swapping is for the crude of 0.20 to
0.25 m. tonnes of Bombay High
crude with 40 to 50 thousand tonnes
of kerosine and 80,000 to 1 lakh
tonnes of HSD. The fourth is of
0.20 to 0.25 m. tonnes of Bombay
High crude with 50,000 to 60,000
tonnes of kerosine and 80,000 to
1 lakh tonnes of HSD. These aro
the four cases of swapping which we
have entered into and I have already
submitted the reasons therefor. We
swap not only because of the middle
distillates which are in shortage
but sometimes it is also true that to
a certain extent because of the
closure of the Bombay refinery the
crude has to be swapped for the
purpose of getting kerosine and
HSD.
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SHRI R.P. DAS: Sir, as regard
the management, I want to say that
there is a wide-spread apprehension
among the workers that these officers
are relying more upon the anti-
labour legislations than to arriving
at a negotiated settlement.

SHRI P. SHIV SHANKAR : Sir,
1 don’t think that is correct. I must
inform the House that the workers
must realise their responsibility. In
a core sector like this they should not
hold the country to ransom. I had
not used this strong language earlier
but patriotism does demand a little
bit of sacrifice on all sides—manage-
ment as well as workers.

SHRI M. RAM GOPAL REDDY:
(Nizamabad) : Mr. Deputy-Speaker,
Sir, I congratulate the technicians
who have detected the leakage. Had
they not done it in time there would
have been a major disaster? I want
to know from the Hon. Minister
whether the technician who detected
it first is going to be rewarded
further?

Sir, the Opposition has unneces-
sarily dragged in the labour trouble.
These are two separate things. Itis
a national project where we have to
produce for the welfare of the
country and when the Government
is pro-labour how can the officers be
anti-labour? 7This is so simple. The
Minister has also just now statcd that
he has asked the officers to be
sympathetic and consider all the de-
mands. And this is a very good thing,
Sir. The second thing is this. With-
out losing time they started repair.
T hey have cooled down the machines.
They have taken the help of the
military personnel also. Sir, here
we have to congratulate our military
personnel. They are all working on
war-footing. Whenever there are
natural calamities like floods etc.
we are utilising the services of our
military personnel. Now we are
utilising their services for the repairs
when there are breakdowns in the
factories. They must also be con-
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gratulated. I appreciate the way in
which his Ministry is progressing
since the last 3 years or 2% years
when the production of crude oil in
this country has goneup. 1 want to
know from him within how many
days we are going to be self-suffici-
ent in this regard. May I know
whether it will take 2 years or 3
years, because, I wish that before our
present Lok Sabha’s term ends, we
should achieve self-sufficiency in oil
In this country.

SHRI B. V. DESAI : The Hon.
Minister should take the credit for
self-sufficiency in crude petroleum
in this country during his period.

SHRI M. RAM GOPAL REDDY:
Yes. That may be taken as part of
my speech.

SHRI P. SHIV SHANKAR : The
core of the question is with reference
to self-sufficiency. I have already
submitted that now, in 1982-83, we
are in a position to achieve the tar-
get up to 609% of our requirements.

MR. DEPUIY-SPEAKER : If
it is a question of sugar, Mr. Ram
Gopal Reddy will be able to help.

SHRI M. RAM GOPAL REDDY
One more question on repair.
May I know whether the Minister
1S going to repair and renovate the
other partalso so that again there
may not be shut-down ? Iam ask-
ing this because this is the usual
practice in factories.

SHRI P. SHIV SHANKAR : I
may answer his last question straight-
way. We are trying to repair the
turbine tubes. 1hey also check up
the other parts. If there is any diffi-
culty they will certainly look into
it. There is no difficulty so far as
that part is concerned. Sir, it is
very difficult for me to say when we
are likely to be self-sufficient. I
might say that ‘luck’ and ‘astrology’
play a great part in this field. It

*
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[Shri P. Shiv Shankar]

is a question of our finding the oil,
and, immediately on finding the oil,
carrying out exploratory processes.
Unfortunately I have had no
knowledge of astrology and it is not
possible for me to predict about
it. On our part, T may say, our
Ministry is leaving no stone unturned
for the production of crude oil.

SHRI M. RAM GOPAL REDDY :

I asked you whether in respect of
the officer who first detected the
leakage, are you going to appreciate
his work....

SHRI P. SHIV SHANKAR
That part of it would certainly be
taken care of. I assure the Hon.
Member about this : Those who
detected and those who repair are
doing a yeoman service to the
nation itself and their services would
certainly be recognised.

12.50 hrs.
MATTERS UNDER RULE 377

(i) PROBLEMS OF SAINIK SCHOOLS
IN CHITTORGARH AND NEED TO RUN
SUCH SCHOOLS LIKE  KENDRIYA
VIDYALAYAS

gto fAger Fmt wenaa (fasts
Tg) :  IJUeqE WA, W@ H 18
Gfa® o g1 999 § uF A faatem
&% fadtewe (UFAa) ¥ § 1 78 A
T FATAT & WENF g1 2 | 9% fandty
WX UST A T | ST G&ER
gvg dwrg  famea AAET w9d
fagmaal & faaw @ gl &3 | &
wel A1 e T § qwr <
AFATAY Heueq TEEqq fa9d) 71 a@q
gU B UST @& 9T BT T
fafemsa § | ag &= ot ¥ & waY war
wgfat #1 dae FT @ §, 98 FIH
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gufew qur g =1 fearal & fol
gu &1 agh ¥1 faemdf, w1 wewE
AR wg w@IE @ g8 @nyg  Sufew
gl

fadlere &fax wa & aw=l a2
@TH &1 97 Iga g1 F4 f&a1 smar g
gafag F==af &1 q@ 9fes gur
TaIEenE WeW Jg0 fAa qar .y wa:
M F @9 §1AGMAT AT |

fexYeng &faws &« &1 T@-taE
qaT wLFwa % a6f ¥ Agf gE & 1 awt
qg1 I HWEAIAHT T T Al &g
gEX & FHAE & gaF Jaq
fraar @ WX 7 TS & aEFTQ ol
F EATIAT F THIT | U JqAATT F
FIE TAET AEN AT, AT IAFT AqA
agA & FH g | I aqaATT &) aRifea
frar o | 37 wegreEl & Jaw fraa
g qR g &1 eyaedr W AE) § |
oIS G FME ATAATT WG g | WA
W dIg WY wgaifad qar see
gegqrgl @ 0T WETTF HIX-EI AT
FH 1 AN | Ha: ATAHT ¥ gEA
9T GIA FT JILYT KT AT |

dfis wpa faslemg ¥ fga
qqd AT FHA ® qUA FqAATH
g 75[- %o wrgAR famar § wwig
250 wfafaq | 5@ vw arerQ A9
F1 7/- €0 wfar famar § | vsrewma &
T GXFIY Al H 9gq o QY w9-
Ay & WY 275/- z9g ST 300)-
Tqq ATfaS fawar g |

dfas ool § g0 suqewt ¥
qar ST &1 AT FIF §rg daer
ety fagaal & gum @ 0w
AR 29 | faciy sggear off ¥
gl & |



